
High Court trf Jamm.r and Kashmir at Srinagar.

Order

Dei, nftr

)=-

Dot"d, bo.Eb:.lT__

Sanction is hereby accorded to the additional allotntent offunds itt
fatour of the following Courts, under Major Head 2014-Atlru Of Justice, Sub .

Head 0488-D&S Juclges, under various object heads during the currenl
Jintnciol year 2017-18 as per delail given below:-

Dsted:
Copy lo the:-
l-2 Pr. D&S Judge, Anantnag/Pulwama,
3. Addl. Distt. Iudge (Matrimonial Cases) lammu
4. 2'd. Adtlt, Distt. & Sessions ludge Jommu.
5. C.J.M. Shopian..
6-7. Sub Judge, Kupwara/Surankole/Balole.,
8, Railway Magislrale, Iamm.u
9- 1 l. Sp l, Mo b ile Magistrate, Trehgam/Anantnag/Udhampw.
I 2- I 5 Munsiff, Kulgam/Hiranagar/Sanku/CharasharieJ
16 Atldl. Mobile Magislrale, Kishlwar.
17 Try. OlJicer, Sub Try' Dislt. Court complex, Janipur, Jammu
18-30. Try OfJicer, Anantnag/Putwamo/Shopian/Kupwara/Udhampur/Kulgant/Kishtwar/

Clnrosharief/Sanku/.
,,.. For inf. and n/a

31. Order Jile.

Rs. In lacs,
.t /va. Name of lhe cou?l POL T.E. Furnilure and

fitrnishing
2071-
P&ORB
(NPS)

Ttle o.E.

1. Pr, D&S Judge, Anantnop 0.20 0.50 0.l s
,)

Pr. D&S Judse, Pulwnma. 0.30
.l Addl, Distt. Judge

(Motrimonial Cases) Jammu
0.t5

4 2'd Addt. D&S Judse, Jammu 0.30
5 C.J.M. Shopian. 0.s0
6 Sub fudpe, Kupwara. 0.20 0.50

Suh ,Iuclpe, Bolole. 0.10
iJ Sub Judge, Surankote. 0.50
t) Roil way Magistrote,lammu. 0.15 0.10

TO Spl. Mobile Magistrale,
Trehgam.

0.50

il Sttl. Mob. Mag. Ananlnag. 0.50

J2 Spl.Mob. Mag, Udhampur. 0.50

It ill uttsiff Kulgont. 0.20 0.20 0.t0
14 |l I rt ttsi ff, Hirutagar, 0.20

l5 ,llunsiff, Sanku. 0.t0
t6 M unsi ff, C ho ros harief. 0.10

17 Atltll. Mob. Mog. Kishtwar. 0.30
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